FORM A

PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
CLOTHWARI PRINTING PRIVATE LIMITED

RELEVANT PARTICULARS
1. [Name of corporate debtor CLOTHWARI PRINTING PRIVATE
LIMITED
2. |Date of incorporation of corporate debtor 25/10/2019

3. |Authority under which corporate debtor is  |Registrar of Companies (ROC) Delhi
incorporated / registered

Identification No. of corporate debtor

5. |Address of the registered office and principal ~|[PROP NO 133, FIRST FLOOR, POCKET-
office (if any) of corporate debtor 3, PASCHIM PURI, Paschim Vihar, West
Delhi, New Delhi, Delhi, India, 110063

6. [Insolvency commencement date in respect of  |07-April-2025 (Order upload & intimation

corporate debtor date)
7. |Estimated date of closure of insolvency  |[04-October-2025
resolution process

8. [Name and registration number of theinsolvency Mr. Dinesh Gopal Mundada
professional acting as interim resolution [BBI/IPA-001/IP-P00286/2017-18/10530

professional
9. |Address and e-mail of the interim resolution 403, Fortune House, Baner Pashan Link Road,
professional, as registered with the Board Pune- 411045
mundada2007@gmail.com

10. |Address and e-mail to be wused for 403, Fortune House, Baner Pashan Link Road,
correspondence with the interim resolution Pyne- 411045

professional
cirp.clothwari@gmail.com

11. |Last date for submission of claims 21-April-2025

12. (Classes of creditors, if any, under clause (b)of [Not Applicable
sub-section (6A) of section 21, ascertained
by the interim resolution professional

13. [Names of Insolvency Professionals identified to [Not Applicable
act as Authorized Representative of creditors in
a class (Three names for each class)

14. |(a) Relevant Forms and (a) https://ibbi.gov.in/home/downloads
(b) Details of authorized representativesare (b) Physical Address at 10 above
available at:

Notice is hereby given that the National Company Law Tribunal has ordered the commencement of a
corporate insolvency resolution process of the CLOTHWARI PRINTING PRIVATE LIMITED on 07-
April-2025 [Order upload & Intimation date]

The creditors of CLOTHWARI PRINTING PRIVATE LIMITED are hereby called upon to submit
their claims with proof on or before 21-April-2025 to the interim resolution professional at the address
mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice of
authorized representative from among the three insolvency professionals listed against entry No.13 to act
as authorized representative of the class [Not Applicable] in Form CA.

Submission of false or misleading proofs of claim shall attract penalties.

Sd/-

Dinesh Gopal Mundada

Interim Resolution Professional for

Date : 10-April-2025 Clothwari Printing Private Limited
Place : Delhi Reg No: IBBI/IPA-001/1P-P00286/2017-18/10530
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fount Poonamllee Road,

. Tower ,
ot Ehenl G0V, T o
Corporate O Ground o o Tower A, Tt a0 Tt .1 Foor of Tower - and
it Foor ofTowr G, Enbasy 247 Pa) ) Lo aadur Shast Nard i Yol et
100083, Maharashira | GIN No. : UGS191 TN1994PLCO792
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TO WHOMSOEVER IT MAY CONCERN
This i to_inform that we are_ceasing operations of the following branch for operational
requirements with effect from 15 July, 2025.

NEW DELHI | THURSDAY, 10 APRIL 2025 Business Standard

PUBLIC NOTIC
I, Rohit Dogra Slo Sh Ani Dogra, Hereby
Declare That | Have No Association
Whatsoever With Mis Risinglane Consuling|
Private Limited, s Directors Mr Gaurav
Sharma And Mrs Damanjeet Kaur, Or Their
Associate Mr Amandeep Singh S/o Manjeet
Singh Rlo B-287 Ninal Vinar Deli. | Am Not
Responsible For Any Legal Or Financial
Matiers Related To The Said Company Or

AT : 145aiteatati2s

U WA, WEWaT AT, [T 462003
W, : 491-755 4027100, 2774340/42, JTATZE : wiww.mpstde.com

Tomieh : 09.04.2025

FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptey Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF
CLOTHWARI PRINTING PRIVATE LIMITED

RELEVANT PARTICULARS

Name of corporate debtor CLOTHWARI PRINTING PRIVATE

[Where is, What is Basis.
173228 | Annual Rate Contract for supply of Culture at Mehsana. _| 24/04/2025
[Annual rate contract for Hot & Cold insulation Job Work at] 54/04:

173344 IManesar & Dharuhera. 2404205

E-Tender Website: https:/tender.nprocure.com/

For dstas relertendar document suaistie on -tendar weblt We regulry pubish
ur RFQ's on website: htps:/idudhsagar.nprocure.com!

[Bate: 10/04/2025

/C Managing Director|

f"\ U.P. COOPERATIVE SUGAR FACTORIES FEDERATION LTD
9-A, RANA PRATAP MARG, LUCKNOW-226001
Tel No. (0522) 2612949, (0522)2628310, Fax: (0522) 2627994
Email: upsugarfed@yahoo.co.in | Website: www.upsugarfed.org
Letter No:- UPSUGFED/ SugarSale/2024-25/15 Date:-09.04.2025
E-TENDER NOTICE FOR EXPORT OF SUGAR
G

H

o,

ASsAm IlW}l IlISlIIIIIlTII]I I:IIIII’II‘I LIMITED

{ Assam Public

MOTICE INVITING T E!EEEE
NIT Mo.: APDCLICGM (REI/RDSS (Add], HH)-37/2025
ik ar invied from eigibie bidders for ungle stage twa envelopes
biding for * of additional
In the State of Assam (A Part of Dhemajl District) under nwamrnd

Corporate Office : Ground Floors of Towier - A, Towes er - C, 15t Floor of Tower - A and
Eleventh Floor o Tower - C, Embassy 247 (' o) Lo B e WMarg Vikivol West,
Mumbai - 400083, Maharashtra | CIN No. : UGS191 TN1994PLC079235
Snamaste@smigindia.com @ wwwsmigindia com
T0 WHOMSOEVER IT MAY CONCERN
“This is to inform that we are ceasing operations of the folowing branch for operation requirements

witheffectfrom 15" July, 2025

Main Road,
Begun, Dist.-Chittorgarh (Rajasthan) - 312023.

We have made atemate amrangement for the customers and others connected to this branch to be
served by the under mentioned branch from 15” July, 2025,

Reforms Linked Results Sector i

ested bidders will be able 1o view & dewnload the detsiled

Plotho.S,
Road, Near Mundra Ji Ki Bageechi,Chittorgarh, Rajasthan - 312001,
For SMFG India Credit Company Limited

AT T T ferebret e sieTer 570 el o o 3{eed (Online) HfSrrsies APPENDIX LIMITED
Name of the Branch : Jayal Rural Kfarz:z I Postal Address : 2% Floor, Shri Sainath Complex, | | Individuals For The Business Or Transactions| | 2,10 o H.37, e foysfor fersmr ST Aoft 3 Gefiga gﬁﬁb B il 2. | Date of incorporation of corporate | 25/10/2019
. . Jagl, - Done During The Period Aprl 2021 To debtor
y 31032025, 3. g, sh/fereem o gﬁ T 1 A 3 T AT T 5. A A i ‘Authority under which corporate Reg\strav of Companies (ROC)
servedby the under menfioned branch fom 1" July, 2025
Name of the Branch :Didwana Rural | Postal Address : Ground Floor, Near Railway Under Pass 1[77/2025_STDC_415737_1/ferm 359 feera it gufare et 3234.00 deblor s incorporated | registered
Clossing Naguar Road,Dicwana, Raasan 341 1 e T (27 1) 4. | Corporate [denity No. / Limited e
For SUFS IniaGrdi Gompany Linted [PUBLIC NOTICE 7872035 STDC 415735 - - 700 Liabilty Identifcation No. of
orized Sgnatory | [pu med that Surendra Yadav has| 78/2025_STDC_415739_| ATSFETST fofetl 33T feerd ) aie 7. corporate debtor
aDDIled lnl Inan at Fedbank Financial Services| i + 51
7 witeor e ST v FE (15 A1) 5. | Address of the registered office | PROP NO 133, FIRST FLOOR,
Resdonl oot aamessong 135 5o v | [ 3 17972025 ‘f{"D(‘ 415740 1@%3&@?3@ T 270.00 and principal offce (fany) of - |POCKET. 3, PASCHIM PRI,
Khasra No-1111 Mi, Shankar Vihar Shapur) B =y s R i corporate debtor ;alshcmlmd‘lm?:nvgﬁezst Delhi, New Delhi,
Bamheta Pargana Dasana Tehsil & Dsitrict| elni, India,
e Dudhsagar I:a"y (Ghaziabad., vide gift Deed exccuted by Chandra - : T | 6| Tosoivency commencement date | 07-Api-2025
= Shekhar Ydav and Vikas Yadov (Regn No. 4014, | TS T STIACAIE T L FHEFaT ST (VST STRIHE) STEE o WA § 71 o2 ST 8 € in respect of corporate debtor | (Order upload & intimation date)
e sy nPage o o2 | ot et s 1 1 gifer fafer 01.05.2025 wwa @ 05:00 T e Fuife 21 % o fage | |7 ] Estimated date of closure of 04-Oclober-2025
- ] " ” insolvency resolution process
E-Tender Notice o) i Respet of St poeny, an. | I ST hittps:/mptenders.gov.in T R 11.04.2025 & ¥ s w8 5 Name and reqitaton nimbar o1 i Dinesh Gopal Vundada
Tender ID Work Last Date| [undersigned within 07 cays (publicaion day| | -3 FTE/119622/2025 the insolvency professional acting | IBBIIPA-001/IP-P00286/2017-18/10530
S Taton of Panor st oo car FITsd] s nerin resoluion professional
170160 | Good Cold Store for Paneer Plant at Mehsana. O1/0512025 9. | Address and e-mail of the interim | 403, Fortune House, Baner Pashan
Sele o Major Scap of various lems used n Dy Indusi] VARUN PHOGAAT (ADVOCATE) resolution professional, as Link Road, Pune- 411045
171457 [at various locations of Dudhsagar Dairy on As is, Where is,| 22/04/2025 S e e g Company registered with the Board mundada2007@gmail.com
Whatis B a0 (ot com)| 10.] Address and e-mail to be used for | 403, Fortune House, Baner Pashan
Sale of Miscellaneous Scrap of various ftems used in Dairy| merzone 1 Pk, Tower B, st Floor, No. 11, Mount Poonamallee Road, correspondence with the interim | Link Road, Pune- 411045
171460 |Industry at various locations of Dudhsagar Dairy on As s, - |30/04/2025 oru, Chennal - S00TI, am had. resolution professional cirp.clothwari@gmail. com

11.] Last date for submission of claims | 21-April-2025

12.] Classes of creditors, if any, under
clause (b) of sub-section (6A) of
section 21, ascertained by the
interim resolution professional

Not Applicable

Names of Insolvency Professionals| Not Applicable
identified to act as Authorized
Representative of creditors in a
class (Three names for each class)

2|

() Relevan Forms and
(b) Details of authorized

@) Mipsbbi gov.nhome/downioads
(b) Physical Address at 10 above

g documents in the website of APDCL pdelorg. &

System of Gove,

of Assa

wed, 11-04-2035.
7 1D B password in the e-tend
Schedule to the frvitation of tender:

180 days from the last date

ASSAM POWER GENERATION CORPORATION LIMITED

NOTICE INVITING TENDER
E-tenders are imted from the int

available at:

Nt i hersby gt e NatonalCampry Law Truna s orderd he

rporate insolvency resolution process of the CLOTHWARI
PRINTING PRIVATE LIMITED on 07-April-2025 [Order upload & Intimation

The creditors of CLOTHWARI PRINTING PRIVATE LIMITED are hereby called
upon to submit their claims with proof on or before 21-April-2025 to the interim
i 10.

their proof by
Al other creditors may submit the claims with proof in person, by post or by

Afinancial creditor belonging to a class, as listed against the entry No. 12, shall
indicate its choice of authorized representative from among the three insolvency

listed against enfry No.13 o act as authorized representative of the

technical/Financial bids, EM.D, experience and other terms and conditions will be
available on UPLC e-tender portal http://etender.up.nicin, Federation's website
www.upsugarfed.org, from the date 09.04.2025 at 655 PM from where tender
‘documents may be downloaded by any bidder. The tender fee is Rs. 2,360/~ (non-
refundable) and required E.M.D by way of RTGS/NEFT/ in favour of U.P. Cooperative Sugar|
actories Federation Ld. payable at Lucknow which will be deposited before opening of|

al

(KUMAR VINEET)
MANAGING DIRECTOR|

reason.

Inst and such rsiutions havig vokd [mportl/ Expotr code) ot e xoort of| |y it vasiey: ding contractor/f; r
55T quanmy ot suga o 23 Coopartive sugar mils situated i Utar Pradesh| |- > af submission of Bid - et

port of sugar has order No 1(1)/2025-| o - ‘Rate Contract for a period of 2 (two) years for Supply of Four Types
Trado dated 20.01.2025: 2. Publishing & Download of Bid: of Chemicals for Mamrup Thermal Fower Station (NTPS) of Assam
As UPCSFFL h ta, igar pr in season 2022-| | = S T Power Generation Corporation limited (APGELY" required in Namrug
forexport. ) e, = Th Power Station (NTPS], Assam Power G on Corp
The bidders will have to deposit earnest money in the form of per, A fisnder: | 1400 Hes. of 22-04-2005 Limited [APGCL), Mamnup, Ddbrugarh-7B6622 under the Dopartme

i i 0-04- # P f . An amount of
{1 payablo at Lucknow. Tenders without earmest money will ot be accopted Biadors| |-~ a2t Date of offshasn L0 W of MEOCATS: | || of PO 0RAe. of s, A st ofE 14,000 00 (s FAMIsS
maydpost Tondree of s 2000/ 18657 o Thousand | [ f apening of Bid: 1600 Hrs, of 30.03.2025 Thousand nm i 10 be submited as EMD/Bid Securiy. The Tender
only) which will m for export : > , m
and other s and conditions are_annexed alongwith the tender form. The| | The praspective bidders are required to have their “Digital Signatire’s 3000 hours of :nmnzs o
[both signing & emcryption) for participating in e-tendering Tosif

0m=v details of submission of e bids along with eligibiliy, date and time. opening of | | |neerested bidders can cantact the office of the CGM [RE), APDCL, for . the tender

necessary assistance.
N.B: Undersigned resarves the right 1o change/ modiy/ cancel the
natification without assigring any reason thereol
Saf- cm-lﬁ-nml Manager (RE], APDLL
Bijuee Bhawan [Annex. Bulldin
Paltanbazar, Guwahati-T&1 001 {Assam)
E-mail; cgmre, aseb@gmail. com

EA24-26/33

PUBLIC NOTICE FOR

of 02052025,

= The technical bid will be opened online on the e-procurement
portal at 12:00 howrs on 03-05-2025. :

The TIA reserves the right to accept o reject any bid/tender, and 1o

Form CA.

Date: 10-April-2025 Sdi-
Place: Delhi Dinesh Gopal Mundada
Interim Resolution Professional for

Clothwari Printing Private Limited

Reg No: IBBI/IPA-001/1P-P00286/2017-18/10530

ding process and reject all bids at any time pror

5d/- Chief General Manager (Gen), APGCL
Bigilee Bhawan, Paltan Bazar, Guwahati - TE1001

Registered Office at: - Shivalik Small F 14 AUCTION CUM SALE

outh Delhi, Dell

inance Bank Ltd.501, Salcon Aurus
110025 & Branch Office at Shivall

Centre, New Dell
Bank Lid, Noida Sector 45,Uttar Pradesh.

‘Appendix - IV-A [See Proviso to rule 8 (6)]

o ale of In

Act toth

Bormower(s) and Guarantor(s) that the below described immovable property mortgagedcharged to the Secured Creditor, the constructive possession of
ficer inance Bank Lid., the Secured Creditor, illbe sod on “ As is Where is”, As is Whats”

and Whatever there is” on 25th April 2025 for 19536178 ive Thousand

and Seventy lght aise Only) As on 21 due to the Shivalik Lid. secured credi

Mr. Onkar Singh H Nv 287, Gali No. 7, Sadarpur Colony Sector 45 Noida Uttar Pradesh 201301, 2 Mrs
Resu o W Dharmendrx Singh (Co-Borrower) Rio H.No. 287, Gali No. 7, Sadarpur Colony Sector 45 Noida Uttar Pradesh 201301, 3. Mr Leelu
Singh S/o Gopi Chand ~(Gurantor)R/o H.No. 240, Gali No. 5, SadarnuvcolonySenoHS Noida Uttar Pradesh 201301, 4. Mr Onkar Singh Sio Mr
No. 287, GaliNo. 7, Sadarpur y 01301
The reorsprca il b R 19,6810 (Rapees Nineteen Lakhs Sixty Eight Tnousand Three Hundrod Only) an he eamest ey depost wm he
10% of Bid Amount .. Rs. 1,96,830/- (Rupees One Lakh Ninety Six Thousand Thirty Only) the latter amount
Bank on or before 24-04-2025 by 5 PM. partculars of which are given below: -

Name of the Borrower(s) | D:""‘;'gu';';f':;l':;'- Description of the Reserve E:::ysl
i i
Guarantor(s) oot aeope | - Immovable propeties 0 | Dopostt (EMD)
Demand Notice

1. Mr.Dharmendra Singh So Mr. Onkar Singh | 22102019 | All the piece and parcel of the| Rs. 10% of
(Borrower) Rio H.No. 287, Gali No. 7,Sadarpur Colony | Rs.7,95,367.78/- |immovable properties: Residential| 19,68,300/- | Reserve Price
Sector45 Noida Uttar Pradesh 201301, 2. Mrs NeetuWio |  (Rupees Seven | House, H No. 288, Khasra No. 112,|  (Rupees ie Rs.
Mr. Dharmendra Singh (Co-Borrower) Rlo HNo. 287, | Lakhs Ninety Five | Measuringan area of 6118 Sq, Yerds|  Nineteen | 1,96,8301-

Gali No. 7, Sadarpur Colony Sector 45 Noida Uttar | Thousand Three | Situated at Village Sadarpur District| Lakhs Sixty | (Rupees One
Pradesh 201301, 3. Mr Leelu Singh S/o Gopi Chand | Hundred Sixty Seven | Gautam Budh Nagar Uttar Pradesh, | Eight | Lakh Ninety Six
(Gurantor) Rio H.No. 240,, Gali No. 5, Sadarpur Colony | and Seventy Eight | Registeredin revenue records of Bahi| Thousand | Thousand
Sector 45 Noida Utar Pradesh 201301, 4. Mr Onkar | Paise Only) | No.1, Jiid No.662, Page No. 292-294 | Three Hundred | Eight Hundred
Singh Slo Mr Ramkala (Gurantor) Rio H.No. 287, Gali Serial No. 2264 Dated 18-07-1990. Only) ‘Thirty Only)

No. 7, Sadarpur Colony, Sector 45 Noida Uttar Pradesh
201301 Loan Account No. (100741010970)

Date of Inspection of Immovable properties:- 23rd April 202 100 hrs 1500 hrs

Auction Date and time of opening of Bid:- 25th April 2025 from 10:00-12:00 hrs

Last Date for Submission of Offers / EMD:- 24th April 2025 till 5.00 pm

For detailed terms and conditions of the sale, please refer to the link provided in Shivalik Small Finance Bank, the Secured Creditor’s website
hitps:/ishivalikbank com/auction_of_bank_properties.php
Important Terms & Conditions of Sale:

(1) “asiswhereis, whatever

@ ofthe Bank.

() Bid I he general terms ditions of sale can be obtained from Authorised Officer on any working day during offce:
Offcer of Bank

the Bid or Auction props EMD (being 10% of the Bid Demand
Drafranin o ofSivlk Sl Firance Bank L payable Noaaton orbefoe 2th Al 2025500 p.ma the above-metoned Branch
office of Banl filled up or |
o

(5) The sealed bids willbe opened on 25th April 2025 at 10:00 hs - 12:00 hrs at the above-mentioned Branch Office of Bank in the presence of the bidders
present a that ime and thereatter the eligible bidders may be given an opportunity a the discretion of the Authorised offcer to partcipate in iter-se
biddingto enhance the offer prce.

© hall further impr 50,0001 The prop
Offcer.

[ 2

in L thin 15 days
p “The depositof EMD or

25%, whatever

) D 0C under any other lawin
anyother property ta P

9 hall bear toMunicipal Corporation

y le Certiicate
(10) The Authorised Offcer joctany

any reason or moify anyterms of sale without any prior nofice.
(11) Bids once made shall notbe cancelled orwithdravin
(12) Tothe best o its the of Bank.
shoud make el onn ssessmrtof e popery o e satfaction. Bk dcs ot any Wy Quarintas o mekes represenialon southo
fitess/tite ofthe aforesaid property. For any other information, any charge,
prepary (o oy e ces [ e Gorermment or ryboc Inrespct 1 sforaced roper. The nfc s heraby given o Boroer )1
Mortgager(s)/ Guarantor(s), to remain present personally at the time of sale and they can bring the intending buyersipurchasers for purchasing the
Torms and C

However,

bidding, fdeemed
necessary.

y the Bank
(15) The Borrower (s) / Mortgager(s) / Guarantor(s) are hereby given 15 DAYS SALE NOTICE OF IMMOVABLE SECURED ASSETS UNDER RULES 8(6)
READ WITH9(1) OF THE SECURITY INTEREST(ENFORCEMENT) RULES 2002
liabilty in full and pay the di ol

thin Fiteen days from the date of this nofice faiing

note i Engis and Vemacular nevspaper hn insuch caso e Engis nevspaper il upersede e et nevspoper and it shall be
ty.If

the amount

sale, auchon is liable to be sIopped However, in such cases, Furher licable, as perme\

(16) The decision of the authorized officer is final Dmdmg and un-questionable. All bidders who submitted the bid shall be deemed to have read and

Fordetails, help,
1P fe that
addresses. In case,
2. The Borrower/C: m their
above premiseslunder the custody of the Bank, if any within 15 days of tis publcaton, i pro permisgio, faling wich he Bank shalheve o

M. Siddharth, ContactNo. 9811864937
to all the Borrower/C

. the Bankis going to I

by POST by their

3. If the Auction fails due to any reasons whatsoever, the Company would at liberty to sell the above mortgaged properties through private treaty as per
provisions mandated under SARFAES| Act, 2002.

Date: 09-04-2025 _ Place: Noida Authorised Officer, Shivalik Small Finance Bank Ltd

SHIVALIK SMALL FINANCE BANK LTD. PUBLIC NOTICE FOR
Reslstered offce at:- Small Finance Bark Lid.801, Saicon Aurum, Jasola disrict AUCTION CUM SALE
Centre, New h Del 10025 & Head Office at Shivalik Small Finance Bank [\(OJJ(W=YJ0 T 1R Yo/
Ltd, Noida 125,Uttar Praduh IMMOVABLE PROPERTIES|

‘Appendix - IV-A [See Proviso to rule 8 (6)]
o aleof Financia, d Interest
Act: tothe
Borrower(s) and Guarantor(s) that the below described immovable property mortgagedicharged to the Secured Creditor, the constructive possession of
i 12 ben takeny he At Oficerof Sl Sl FinancsBark L, e Sesued Creitor, il b0 504 *Asls Ve A ihat s and
Whateverthere s" o 25-04-2025 for (Rupees Twent iy Ason

fivalk Small Fmanneﬂank .
Choutpur Colony, Bholpur Sector-63, Noida, UP- 201301, 2. Akash Kumar S/o Rakesh Kumar (Co- Borrower) Rio- Chautpur Colony, Bholur,
Sector-63, Noida, UP- 201301, 3. Om Vati W 4A, Chotpur, UP-201301, 4. Vikash Slo
Rakesh (Guarantor) Ro- Choutpur Colony,Bholpur, Sector-63, Noida,UP- 201301,

10%
the Bank on or

of BidAmounti.e., Rs. 69,975/- (Ri ixty Nine Thousand Nir ty Fis
before 24-04-2025 by 5 PM. particulars of which are given below: -

ly) the later amount

Name o the Borrower(s) / Demand Notice Date Description of the Reserve | Eamest
and Outstanding i Price | Money
Guarantor(s) Rk e po Immovable properties Depot (EMD)
Demand Notice
1.Mr. Rakesh Kumar Slo Bablu Kumar (Borrower/ 19-12-2023 Allthe piece and parcel of the immovable Rs. 10% of
Mortgagor) Rio- Choutpur Colony, BholpurSector-63, Rs.20,72,000- | properties: Measuring an area of 62 Sq. | 6,99,750/- | Reserve Price
Noida, UP-201301, 2.Akash Kumar S/o Rakesh Kumar |  (Rupees Twenty | Yards, Situated at Khasra No.477, | (Rupees Six | i.e Rs. 69,975/
(Co- Borrower) Rio- Choutpur Colony, Bholpur,Sector- | Lakhs Seventy-Two | Village Chotpur, Tehsil Dadri, District | Lakhs Ninety | (Rupees Sixty
63, Noida, UP- 201301, 3.0m Vati Wio Akash Kumar | Thousand Only) | Gautum Budh Nagar, Uttr Pradesh. | Nine | Nine Thousand
(Guarantor) Rio- 4A, Chotpur, NoidaGautam Buddha Registered in revenue records of Bahi | Thousand | Nine Hundred
Nagar, UP-201301, 4.Vikash So Rakesh (Guarantor) No.1, Jild No.6895, Page No. 201-216 Seven Seventy Five
Rlo-Choutpur Colony, Bholpur, Sector-63, Noida, UP- ‘Serial No.5966 Dated 11-09-2015, Inthe | Hundred Fifty Only)
201301. Loan Account No. (101941003434) name of Rakesh Kumar Slo Bablu Only)
Kumar
Date of Inspection of Immovable properties:- 23rd Aprl 2025....... 1100 hrs ~ 1500 hrs

Auction Date and time of opening of Bid:- 25th April 2025 from 10:00-12:00 hrs

Last Date for Submission of Offers / EMD:- 24th April 2025 tll 5.00 pm

For detailed terms and conditions of the sale, please refer to the link provided in Shivalik Small Finance Bank, the Secured Creditor's website
htps:/ishivalikbank.com/auction_of_bark_properties php

Important Terms & Conditions of Sale:

1) asiswheres,

@ Officer of the Bank.
(6) Bid documentForm contaiing a e general terms and condions of sl can e obtaned from Autrorisd Offr n any vorking day duing offoe
¢s Branch Of

Officer of Bank

Dt vt o Sl o o o payable Noida at o or before 24th Apri 2025 5.0 p e shoromentored e
offceof Bank, fledupor

(5) The sealed bids willbe opened on z5m April 2025 at 10:00 hrs - 12:00 hrs at d Branch Offce of Bank. bidder
present a that time and thereafter the eligible bidders may be given an nppnnumy at thdiscreion o the Auhorsed ffce o partipate i nierse
biddingto enhance the offerprice.

hallfurther improve their offer 50,0001~ The prop
y ficer.
U] 59
4 jthin 15 days
pa The depositof EMD or
25%, whatever
) D 0C under any other law in
anyotherduesie. property ta P
© idder shall bear toMunicipal i
r “Sale Certfcate'
(10) ficer rejectany or
nofice.

(11) Bids once made shall notbe cancelled orwithdran.
(12) Tothe bestof ts information, the Bank the property of Bank.
should make their own assessment ofthe property to their safisfaction. Bank does not in any way uarantee o makes any representation about the
fitnesslttl of the aforesaid property. For any other nformation, orised hallnot any charge, en,
property tax o any other dues to the Government or anybody in respect to the aforesaid property. The notice is hereby given to the Borrower (s) /
Mortgager(s)/ Guarantor(s), to remain present personaly at the time of sale and they can bring the intending buyersipurchasers for purchasing the
Terms and C

However, e bidding, fdeemed

)
necessary.

{15) The Bortower (5 Horgagets) Guaranos) are hrcby given 15 DAYS SALE NOTICE OF IMMOVABLE SECURED ASSETS UNDER RULES &6)
READ WITH9(1) OF THE SECURITY INTEREST| [ENFORCEMENT) RULES, 2002 pu
liability in full and pay the dt ih up-to-date interest

Fifteen days from the date of this notice failing

ot in Englsh and Vemmacuar newspaper, then i such cas the Engish newspaper wil supersede the vemaciarnewspaper and i shal be
the ambiguity. I in
sale, aucnomshab\e tobe sIopped Howeer insuch cass,Futhermresil e charged 3 aplable,a erthe L

the amount

(16) The decision of the authorized officer is final hmdlng and un-questionable. Al bidders who submitted the bid shall be deemed to have read and

Fordetails, help Mr. Siddharth Contact No.9811864937

1. Please note that the secured creditor,the Bank s going o issue sale notce {o all the Borrower/Co-Borrowers/Guarantors/Mortgagors by POST by their
addresses. I ca
2

informed that hefthey mus eir ,lying nside the
above prntisesiace e cusiody of v Bank,f ary withi 15 days of i publaton, wilhprior pomistin,faing which the Berk Shall v o

3. Ifthe Auction fails due to any reasons whatsoever, the Company would at iberty to sell the above morigaged properties through private treaty as per
provisions mandated under SARFAESIAct, 2002.
Note : Bank has withdrawn the auction notice dated 26-03-2025.

Date: 09-04-2025  Place: Noida Authorised Officer, Shivalik Small Finance Bank Ltd.




